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The Federation of Indian 
Pilots (FIP) has once again 
challenged the preliminary 
findings of the investigation 
into the crash of Air India 
flight AI-171 in Ahmedabad. 
The pilots’ body highlighted 
five theories indicating a 
deeper fault in the aircraft’s 
electrical system, contradict-
ing the narrative of pilot 
error. 

The Free Press Journal 
reported on Sunday that the 
FIP wrote to the Aircraft 
Accident Investigation 
Bureau (AAIB), revealing 
results from 10 rounds of 
sophisticated Level-D Boeing 
787 simulator tests conducted 
with the US-based Beasley 
Allen Law Firm. Level-D 
simulators replicate real-
world aircraft behaviour and 
physics with over 95% fidelity. 

At a press conference in 
Mumbai on Friday, FIP presi-
dent Capt. CS Randhawa 
argued that a catastrophic 
electrical failure on the 
Boeing 787 Dreamliner likely 
caused the disaster. The FIP 
noted that the official report's 
timeline for Ram Air Turbine 

deployment is inconsistent 
with simulator results, which 
showed a significant 18-sec-
ond delay. Additionally, the 
FIP highlighted 31 docu-
mented instances of uncom-
manded RAT deployments 
on the Boeing 787 platform 
globally. 

Evidence also suggests a 
sudden electrical failure dis-
abled the primary power to 
the pilots’ headset recording 
channels, forcing the cockpit 
voice recorder to rely on the 
overhead microphone. 
Telemetry data indicates the 
aircraft suffered a long take-
off roll and failed to achieve a 
positive climb, likely due to a 
major power failure affecting 
landing gear retraction.
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India a cloud 
powerhouse 
with 2.25 mn 
developers
Manoj Ramakrishnan  
MUMBAI  

India has strengthened its 
position as a leading cloud 
native technology hub, host-
ing an estimated 2.25 mn 
cloud developers, according 
to the State of Cloud Native 
Development in India 2026 
report by the Cloud Native 
Computing Foundation and 
SlashData.  

India now accounts for 11% 
of the world’s 20 mn cloud 
native developers.  The report 
highlights rapid adoption of 
hybrid cloud infrastructure 
and Kubernetes, which 
underpin artificial intelli-
gence development.  

Notably, 70% of India's 
cloud developers are under 
35. Furthermore, Kubernetes 
usage in India has reached 
42%, exceeding container 
adoption and marking a sig-
nificant reversal of the global 
trend. A key finding is the 
youthful profile of India’s 
workforce; 70% of cloud 
native developers are under 
35, compared with 39% glo-
bally.

Indians lost 
`52,976 cr to 
cyber fraud in 
six years: MHA
Somendra Sharma  
MUMBAI 

The National Human Rights 
Commission (NHRC), India, 
recently organised a dis-
cussion on ‘safeguarding 
human rights against digital 
arrest scams’.  

Chairperson of NHRC 
Justice V Ramasubramanian 
emphasised the need for a col-
lective response to tackle the 
menace and noted that 
Indians have lost about Rs 
52,976 crore to cyber-enabled 
frauds during the past six 
years, with nearly 8% of the 
losses attributed to digital 
arrest scams.  

Elderly persons, including 
retired officials, remain the 
primary targets, facing signifi-
cant financial and psychologi-
cal distress. With over 3,000 
such cases reported last year, 
officials from CBI and the 
TRAI are pushing for stricter 
regulation of over-the-top 
communication platforms 
and improved infrastructure 
to disrupt scams originating 
from Southeast Asia.

Guwahati bizman arrested 
in BoB loan fraud case
Digjyot Lahkar  
GUWAHATI 

The Central Bureau of 
Investigation (CBI) has 
arrested Guwahati-based busi-
nessman Rajesh Bajaj in con-
nection with an alleged multi-
crore loan default case invol-
ving Bank of Baroda. 
Produced before the CBI 
Court in Guwahati on Friday, 
Bajaj was remanded to three 
days of custody for further 
investigation. 

As per sources, the agency 
took the suspect into custody 
following prolonged question-
ing regarding a case registered 
by Bank of Baroda in 2025. The 
bank has alleged that Bajaj 
defaulted on loans obtained in 
the name of his company, 

North East Plantation and 
Commercial Pvt Ltd. 
Following an FIR lodged at the 
CBI’s Kolkata office, the agency 
conducted simultaneous raids 
on Tuesday at the residence of 
Bajaj and his company office 
on Zoo Road. Investigators 
seized numerous documents 
and a bag suspected to contain 
cash. 

This investigation occurs 
amid ongoing probes into the 
involvement of Bajaj in the 
multi-crore Assam Apex Coop 
Bank scam. He was also pre-
viously named in connection 
with the Saradha chit fund 
scam. In a separate matter, he 
is alleged to have fraudulently 
obtained Rs 20.30 crore from 
the Dispur branch of Assam 
Apex Coop Bank Ltd.


